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frlvy Purses Shri Natl1:l.aun Ahlr",ar: 

Shrl Shlva Chandra lba: 

*1680. ShrimaU Tarkeshwarl SJnha: Will the Minister of Education b& 

Will the Mi'llister cf Home Affairs pleased to state: 

be pleased to state: 

(8) whether Government's attention 

has been drawn to the statement by 

the Punjab Finance Minister that the 

State Government would examine the 

question of abolishing the allowance 

of princes and their relatives and for-

mUlate a definite policy about it; 

(b) whether some other State Gov-

ernments have also indicated to Gov-

ernment their intention to abolish the 

privy purses; and 

(c) if so, the reaction of the Cen-

t,'al Government thereto? 

The Minister of Home Altalrs (Shrl 

¥. B. Chavan): (a) The Government 

of India have seen press reports about 

the statement referred to. However, 

aecording to the information furnished 

by the State Government, they have 

made a budget provision of Rs. 6,53.020 

for payment of these allowances dur-

Ing 1967-68. 

(b) and (c). Do not arise, as under 

article 291 of the Constitution privy 

purses are to De charged on and paid 

out of the consolidated Fund of India. 

Education Commission 

*1681. Shd Ramachandra U1aka: 

Shrl Dhuleshwar Meeua: 

Shrl ¥ajna Datt Sharma: 

Shrl B. N. Kureel: 

Shrl K. Pradhanl: 
Shrl Beer;ll. Bhal: 
Shrl Hukam Chand Kacbwal: 

Shrl Sidheshwar Prasad: 

Shri Sradbakar Supakar: 

8brl Swell: 
8hri R. K. B1rla: 
Dr. Karnl Singh: 
Shrl Klkar tu.,b: 
Shri Kolal Blrna: 

(a) Whether the recommendations 

made by the Education CommissIon 

have since been considered; aDd 

(b) if so, the decisions taken bY' 

Government thereon' 

The Minister of Education (Dr. Tri-

guna Sen): (a) and (b). The recom-

mendations of the Education Commis-

sion are under the consideration of the-

Government. 
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